ACT No. IV oF 1929.

- [PassED BY THFE INDiaN LEGISLATURE.] -

. (Received the assent of the Governor General on the 2Ind
o Mareh, 1929.) '

© An Act further to. amend the Indian Tariff Act, 1894, for
v certain purposss.
: WHEREAS it is expedient further to amend the Indian
" VIII of 1894, © Tariff Act, 1894, for the purpose of altering the import
duty upon printing type and of imposing an import duty upon ]
rubber-insulated copper wires and cables not already dutiable; ]
It is hereby enacted as follows:—
1. (I) This Act may be called the Indian Tariff (Amend- Short filo and,
ment) Act, 1929, cormmengement.
(2). It shall come into force on the Ist day of April, 1929.
VIII of 1894. 2. In the Second Schedule to the Indian Tariff Act, 1894, mcqdnept to
the following amendments shall be made, namely : — Act VIIof
(I) Eem No. 43B shall be re-numbered as No. 43C, and
after Ttem No. 43A the following item shall be inserted under
the heading ““ MacHINERY ", namely:—

“43B | Russer-INsULATED CorrBR WIRES | dd valorem | 5 per cent.”
B AND CaBLES, no core of which has
‘a sectional area of less than one-
. eightieth part of a square inch,
. whether made with any additional
insulating or covering material or
not.-

(2) After Ttem No. 45B, the following item shall be
inserted under the heading ‘“ M1SCELLANEOUS ’, namely : —

“46 | Peinrive TYPE . | . .| Pound .| One anna.”

(3) In Item No. 54, the word  fype ’’ shall be omitted.

Price I anna or 15d.7
MGIPC-mTinm=IX 29— 2<5-29==7,000.



